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SHRI M. S.  GURUPADASWAMY:
What is the "public interest'?

SHRI SUBRAMANIAN SWAMY: Ma
dam, it is already 4.30 p.m. Cholera is
descending upon this House I am wondering
whether I can continue tomorrow.

THE DEPUTY CHAIRMAN: Yes.

SHRI ALADI ARUNA alias V. ARU-
NACHALAM; Madam, since the discussion
is going to continue tomorrow, you can direct
the Minister to place the report on the Table
of the House. Meanwhile, we can come
prepared.

THE DEPUTY CHAIRMAN: I leave it to
the Minister. If he wants to lay it on the Table
of the House, he can do so.

STATEMENT BY MINISTER

Incidence of Gastro-Enteritis/Cholera in the
Union Territory of Delhi
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he can again supply the required information.
I think he would be able to cover all this
because it is collective responsibility.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE (Maharashtra): Are you
allowing a Calling Attention on this very
serious problem?

THE DEPUTY CHAIRMAN; That is a
different matter. For that you can go to the
Chair.

[THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA) in the Chair]
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PROF. C. LASHMANNA (Andhra Pradesh);
Mr. Vice-Chairman Sir, excepting that the
Minister has shown his anguish and concern at
the outbreak, we do not see the same anguish
and concern in the steps that have been taken
by the Minister in combating the outbreak of
epidemic of choiera and  gastroenteritis. I
would like to ask the Minister as to when this
concern started. The information is that the
epidemic had broken out in the beginning of
this month.  But the concern has Seen shown
only towards the third week of the month. I
would like to know as to what happened during
the first fortnight of the outbreak of this deadly
epidemic. If there was anguish and concern,
what were the doctors doing, what was the
administration doing, what was the Gov-
ernment doing? I would like to seek this
clarification in the first instance. The
highest indication of this concern  has -been
shown to be the Prime Minister's visit to the
place. If the Minister is trying fo prove the
concern of the Government only by the visit of
the Prime Minister or by the Ministers and so
on. that is of no salcel to the affilieted
people in those
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areas. The concern would become a reality
when there is action. This is tha first point I
would like to seek clarification on from the
Minister.

Then he says that the Government is
giving topmost priority to monitoring of
these programmes and the Lt. Governor
of Delhi is personally coordinating thes
operations. In this conection I would like
to ask which areas are being monitored-
Yesterday I had an occasion to visit, along
with some friends from my own party,
from the BJP, Janata and Assam Gana
Parishat, the F and R blocks of Raghubir
Nagar. We have personally gone there
yeterday evening when we talked to the
people there. We intensively talked to the

people, we inquired as to what
have been the efforts made.
In spite of the concern which  has

been so eloquently mentioned in the report in
all the places they said that there has been no
effort and; adequately enough, that area has
been omitted here. Even in the report there is
no mention about those areas. There is
mention only about South Delhi, there is
mention of trans-Jamuna areas but there is
no mention of areas which [ am
mentioning.-and where there have been
deaths. Therefore I would like to know from
the Ministe: as to what is the monitoring
which i going on, where they are monitoring
and how they will be satisfied that there ha
been monitoring. What indices have yol
developed? Kindly let us know.

Then, this is very interesting: On rue 2. para 4,
it is mentioned, "A time-boun programme for
prevention and control this outbreak has been
made.! T thir there is a little problem in
understandin this sentence. If there is already
an or break, what preventive measures have
taken? If there have been preventi measure,
they could not have taken the there.

SHRI A. G. KULKARNTI: (Maharas tra):
Read it politically Dont read ( a Professor.

PROF.. LAKSHMANNA; I wo: not like to
divorce a thing to which have been
married for the last 35 yes
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SHRI JASWANT SINGH (Rajasthan):
Resident Chief Minister of Maharashtra!

... (Interruptions) . . .

SHRI A. G. KULKARNI: An additional
Chief Minister is here!

PROF. C. LAKSHMANNA: Anyhow.
he has also given the various preventive public
health measures undertake by the concerned
authorities, and he has given a list of them. I
would like to know, is the Minister prepared to
go with us, right as we are talking? And I will
show in those places, where I have gone, how
much of garbage is still lying there is the
Minister prepared to go with me? I will show
as to what are the types of pumps that are
available there. When water was taken out
yesterday, it was so stinking, It has, such a bad
odour and bad colour, and things were
floating in it. I am sure, had I taken that water
yesterday, perhaps, I myself would have been a
patient today. I would have been in the
hospital. Of course, T would have received
bouquets from the Rashtrapati for being in the
hospital. But I would like to know from the
Minister ~what are those  preventive
measures that have been taken at all these
places- I would like to ask the Minister: How
long will you take for implementing
these? What is the warfooting on which
you are doing things like, as I mentioned,
removal of garbage and cleaning of choked
drains? And my Lord' There is a drain which
is ten feet deep and T don't know when you
will clean it. ... {Interruptions)... It will
continue to choke us, of course.

Then, Sir, I would like to ask the
Minister what has been the depth of the hand-
pumps which have been located in those places.
It is hardly 10 to 15 feet. And the drain is 10 feet
deep. One need not be a Professor, one need not
be a medical expert, one need not be a soil
expert to say that water will definitely seep,
within five feet, into the pump which
brines out the water. Are we only
meaning only atoken  basis because we are
all victims of tokenism and adhocism that
so many handpumps have been located in so
and so arcas and that, therefore, the water
problem  has

[RAJYA SABHA]
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been solved. Therefore, I would like to know
how long will the Ministry take? Of course,
immediately they will say, "It is not our
concern." Then the Ministry of Urban
Development, then the Delhi Administration,
all those will come in. As it happened, as it
very often happens, there appears to be no
coordination between one Ministry and another
Ministry. Whatever is stated by one Ministry is
unheeded by the other Ministry. As a result,
Mr. Vice-Chairman, Sir, there is no respite far
those people.

He talks about vendors etc. being hauled
up- The conditions are so pathetic that they
will drain your tears if you go there because in
a small path of one foot, one-and-a-half feet
you will find human excreta, you will find
garbage, you will find people cooking and
flies everywhere and children who are
suffering from malnutrition etc. are also
lying there on the wayside.  So, this is the
position.

Another claim is made, Mr. Vice-Chair-
man, Sir that there are adequate supplies.
Here is a newspaper. A gentlemen who has
gone round the places has narrated how there
has been inadequacy of medicines,
inadequacy .of injections, inadequacy of the
things which have to be given to them for
prevention. Here is a statement:

"According to Dr. Sudarshan yaid of
Delhi Medical Association, their request for
loans of vaccines was also turned dow
nbecause of its non-availability.'

which  the the correct statement—the
statement which has been made by the
Minise ter that the supplies have been
adequate or the statements like this which
have been coming forth? As 1 was
telling  you yesterday I was there. There
is  nocamp there. There is no effort
made. Some voluntary organisations put
up by the BJP; have been trying to meet
the problem. One may  say;
everybody should come forward, BJP
being no exception. in a situation like this.
But, then, I would like to know When the
Government will be able to supply
adequately the medicines, the vaccines and
other stuff.
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Then, there is one fantastic statement, and it
says:

"The deaths among the hospitalised
cases were mostly those of affected per-
sons who were brought to the hospital for
treatment at the late stages."

[27 JULY 1988]

what else can happen? The deaths were bound
to occur. And people will  be taken late
because what mechanism have they got? If a
Member of Parliament, when he was
afflicted by an injection, could not be
taken from the Telegraph Lane to the
Loknayak Jaiprakash  Narayan Hospital in
less than two, two-and-a-half hours, do you
expect these people who ;re living in those
slums would be immediately taken to hospital?
What system is there for them to be taken?
Therefore, we cannot trade in deaths.
We cannot make excuses for the deaths that
have taken place. I would like to know
what adequate arrangements have been

made now so that the persons who are
affected subsequently, can be taken to
hospitals in time to save them from the

possibilities of death. ©How many vans
"have been kept and in which areas have they
been kept? Will the Minister kindly give us the
exact details of those arrangements?

Dharavi has gained the notoriety of being
the worst in Asia. But, then. I had
occasions to visit Dharavi quite a number
of times. The conditions are pathetic. But, in
Delhi what I had seen yesterday with my
own eyes, the conditions there are no better
than what obtained in Dharavi, except in
size and magnitude perhaps. Otherwise
the problems, which are there in the slums,
which [ visited yesterday, are no better
than the conditions which prevailed in
Dharavi. Therefore, I would like to ask
the Minister if he would  be able to have a
fool-proof system by which such things
cannot happen in Delhi again.

Cholera is not the end Product of the
epidemic diseases. It can be followed by
three other deadly diseases—typhoid,
malaria and hepatitis. And if that happens,
what has happend by way of deaths
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into thousands, will be compounded. Cholera
itself is deadly. Now, to be followed by such
diseases it will be deadlier. Therefore, I would
like to ask the Minister what specific steps have
been taken to prevent the other deadly diseases
and what specific steps have been taken and
wil! be taken in the shortest possible time to
control the epidemic proportions of cholera and
gastro-enteritis.

SHRI M. S. GURUPADASWAMY
(Karnataka) . I went through the statement made
by the Minister just now. My first impression is
that the Minister has failed and failed miserably
in givng a true picture of Delhi of the present-
day. The statement is week, very poorly written
and utterly lackadaisical. This shows the
approach and the concern of the Govern-men;
here.

When we visited some of the areas in
Delhi, it occurred to me that there is no
Government in Delhi. I wonder whether
there is any civilised Government in Delhi
at all. It is utterly shameful to disciss
that Delhi, the capital city of India, is
being ravaged, menaced and taken over
by deadly diseases. We claimed in the
past that plague, cholera and small-pox
were banished from India, but today these
deadly diseases are re-visiting the capital
city of Delhi with vengeance.  Tens  and
hundreds of people have been affected for
no fault of their own. Why? It is be
cause of the way the Government depart
ments and  agencies in Delhi  have
virtually ceased to function
That is the scene. The calamity 5.00 P.M. is not
cholera.  The calamity we have got is a
Government here which enables cholera,
plague and such diseases to reenter the
capital city. This is the national capital and it
is a national tragedy that people of Delhi are
exposed to such deadly diseases because of
callousness and negligence on the part of
the Government and total loss of sense  of
responsibility on the part of the Govern-
ment. When this appeared in Delhi, the
Government tried to play it down. They said
that there is no cholera and there is no
gastro-enteritis. Only when  the
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Prime Minister visited some of the places, they
seemed to wake up. They admitted, yes, there is
cholera, there are cases of gastroenteritis. For
nearly a fortnight, the Delhi administration and
the Central Government did not take any single
effective step to prevent cholera, to prevent
gastro-enteritis, and did not take any * preventive
steps. The Minister has indulged in giving empty
epithets and no preventive steps are taken or
monitoring has been done. If preventive steps
had been taken, if monitoring had been done,
how is that hundreds of people have been suff-
ering as a result of cholera and gastroenteritis?
Garbages have been removed, it is claimed. But
we see even now garba-tes everywhere in those
areas. We see the drains choked up. We see the
latrines constructed long back are inoperative.
Drainages are stinking. No drinking water is
available. Roads are dirty. Any human-being
will get disease. People live there in sub-human
conditions. Even cattle and dogs will not live
there in such conditions. But people have to live
there.

Sometimes back Rs. 2000 crores were spent
in Delhi for Asiad. If that amount had been
spent for rehabilitation of these people. Delhi
would have been cleaner and healthier. It is a
shame that the national capital is exposed to
such attacks of diseases. Minimum needs are
not provided. The greatest weakness in this is
there isa break-down of Government, T
charge. There has been multiplicity of
departments with no responsibility. It is
nobody's concern to take care of men, ' women
and children who live in Jhuggies and
Jhompries. I do not know which dep-artment
controls which activity. There is D.D.A there
is Municipal Alministration of New Delhi,
there is Corporation and there is Metropolitan
Council. We do not know which of the bodies
control which of the activities. There is a
plethora of instruments and agencies
functioning under the Government that nobody
is res-posible to anybody. This is the state of
affairs, anarchic, chaotic. When such a
situation exists, naturally there will be not only
diseases but other things also.

[RAJYA SABHA]

by Ministers 380

People die. It is a national shame that in Delhi
which is the capital people have to die for lack of
water, lack of sanitation, lack of good food and
lack of medicines. It is utterly shameful. Some
beads have got to roll if there has to be a sense of
responsibility. The Lt. Governor's responsibility
is not only to Delhi but to the nation. He
has no business to continue in power when
hundreds and hundreds of people are suffering
and dying in Delhi. I demand the resignation of
the Lt. Governor. I demand that those people
who are responsible for catering to civic ameni-
ties in Delhi should resign forthwith. I
demand that the Government of India
should take the entire responsibility, fix the
responsibility. This is not a case where We
can get away with few words, lew sentences
by expressing sympathy, condolences. This is
a case where the Government should pay a
price. They owe a responsibility to the nation.
It is a shame that people die in the capital
city of Delhi uncared for. Therefore, a thorough
enuiry is required regarding  this matter.
Responsibility has got to be fixed and as I said,
the Lt. Governor and his apparatus has got to
tender resignation. Unless that is done, this
august House. this nation, will not be saitsfied.
Tnank you very much.

SHRI V. GOPALSAMY (Tamil Nadu): Sir,
I am on a point of order. Sir, we do not sit
beyond 5.00 p.m. unless it is decided by the
Business Advisory Committee. This is a serious
matter of discussion. Therefore. Sir, I would
request you that this matter could be adjourned
till tomorrow. (Interruptions)...

THE  VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): Because the matter is
urgent and the subject is under discussion, I put
it to the House. If the House is agreeable, we
can sit beyo 5.00 p.m. and complete this work.
It good suggestions are coming from the hon.
Members, and if the Government has to act
urgently and immediately, T think we can sit
beyond 5.00 p.m. and discuss. I put it to the
House. If the hon. House
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agrees we can continue the discussion. ...
{Interruptions) ...

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS (SHRI M, M. JACOB): Sir this is a
very important matter and this is the time of
adjournment. But since the House is so much
insisting, we will go up to 6 o'clock.

SHRI VISHWA BANDHU GUPTA
(DELHI); Mr. Vice-Chairman, Sir, from this
side of the House and as a Member of
Parliament from Delhi, I feel...

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): 1 request hon.
Members to be brief.

SHRI VISHWA BANDHU GUPTA....
deeply saddened by what has happened
in the outlaying areas. .. (Interruption.) ...
with regard to the disease and the deaths
suffered by some of the people living in
Delhi. Sir. I have noted carefully the
steps that the Government and the Min
ister have outlined for taking preventive
measures as well as for monitoring of
whatever has to be taken into considera
tion to see that such things do not
happen again and for taking speedy action
for remedying the situation as it exists today.
Sir, however, T would like to have
clarifications from the hon. Minister on a
few points. It has been agreed and accepted
by the Minister that the main culprit in this
matter was water. The question is: Who were
the people responsible for sinking the pumps
only up to a particular depth? Was any sur-
vey made, before the pumps were sunk, as to
what depth they should go to? Was any
survey made with regard to drains, proximity
of drains, to the water pumps
that were being sunk?

Secondly, I would like to know whether
adequate number of tankers had been
supplied by the Municipal Corporation now
to see that everybody is getting adequate
water, pure water, potable water, at this
time.

Sir, there have also been reports that some
of the patients who were treated in hospitals
had to go back to the hospitals again for
trtatment. When they
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went home after treatment, they had consume
the same water again and so they fell sick
again. This is a matter rep orted on the
television. I think the hon Minister could
throw some light on th number of people who
had to go back to hospital again and again.

Sir, I am one for severe action agains those
who have been responsible for thi tragedy. I
would like to know from th hon. Minister
what specific steps he going to take to see
that the guilty ar punished.

SHRI RAMNARAYAN GOSWAM
(West Bengal): Hon. Vice-Chairman, Si
it is strange that our Health Minister he
not yet submitted his resignation. Rathe
he thinks it wise to come forward wit
a statement giving a list of steps he hi
taken to check the incidence and in th
way. he is patting his own back. Sir, if
tragic situation arising out of gastro-ente
itis in epidemic form in the trans-Jamu
areas in East Delhi has been assuming
alarming proportion and it is also
pointer to the condition of the health-ca
system of our country. Sir, you kno
even after forty years of independenc
in the capital city of our country, Del
about five million people live in slun
And. out of that, two million people li
in East Delhi where the basic needs
the people like supply of drinking wat
disposal of sewerage and a roof over t
head are still lacking. The Minister
his statement said that the number
cases of cholera and gnstro enteritis re!
rted in various hospitals as on 26-7-19
was 12.529 and outof thatthe to
number of deaths due to  gastro  enter
and cholera in these hospitals was I
In the meantime Mr. Buta Singh,
Home Minister. Mr. Rajiv  Gandhi,
Prime Minister, and his wife, bad visi

the area: the local MP. Mr. H. K
Bhagat also visited the area. It is and
stood as it apneared in  the  newspap

that the Delhi Administration Swi
into action only after the visit of Prime
Minister. So I want to know the
honourable  Minister what the D
Adminstration was doing before the of the
Prime Minister. It is also un< stood that
our Prime Minister has gi
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some directives like clearing of garbage,
dismantling of shallow handpumps, extensive
administration of vaccine, etc. And the Prime
Minister also asked for a report from Mr. D.
N. Sukthankar, Secretary, Urban
Development, and to cause. an inquiry and
also to indicate measures for fighting the
disease. It is understood that the disease has
spread mainly from contaminated water from
the shallow handpumps and also from
garbage. The Minister knows that MCD has
installed handpumps in low lying areas which
is highly irregular and very unscientific. The
Minister is also quite aware that many
pathogens cause gastro enteritis. Some
pathogens like eucholai are very dangerous. I
am told some of the pathogens are also
responsible for this incidence.

Then, is there any conflict or misunder-
standing between MCD and DDA over the
jurisdiction of their functioning and
deployment of sweepers and other personnel?

Why are they laying so much stress on
inoculation against cholera because experts
are of opinion that cholera vaccine has no
efficacy? And then, it is reported in the
newspapers that cholera vaccine is being sold
at a very high price and local private medical
practitioner's are charging very high, from Rs.
5' to Rs. 30. f want to know what steps the
honourable Minister contemplates to take
against such malpractices.

I want also to know from the Govern
ment whether the Government is contem
plating  establishment of more ID
hospitals in Delhi. T demand that the
report, which was submitted by the Sec
retary. Ministry of Urban Development,
should be made public. Thirdly....

THE VICH-CHAIRMAN (SHRI H.
HANUMANTHAPPA): Lastly.

SHRI RAMNARAYAN GOSWAMI:
Lastly. Sir, T demand that the Executive
Councillor must be dismissed.

THE VICH-CHAIRMAN (SHRI H.
HANUMANTHAPPA): Now. Mr. Gurudas
Das Gupta.

[RAJYA SABHA]
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SHRI GURUDAS DAS GUPTA (West
Bengal): Sir, the case of epidemic  in Delhi
is actually a case of human failure of a rare
category. I say it is a human failure because
the epidemic broke out as the garbage had
piled up for many months, maybe for years.
The epidemic broke out because the septic
tanks were all choked; the epidemic broke
out because the water pipes were full of leak;
and the epidemic broke out because the
source of supply of drinking water in a
particular area  was  through a shallow
tubewell and that was not sunk so deep as to
enable supply of pure drinking water.
Therefore, the case of epidemic in Delhi is a
case of thorough, colossal and unparalleled
human failure and the pack of persons who
are reponsible  for such a failure are those
who run the civil administration in
Delhi. After such a failure, there can be no
reason why the same set of people should be
allowed to rule or should be allowed to
continue running the civic affairs i, this
national Capital. Therefore, this is a fit
case where the Central Government
should dismiss those people and this is a fit
case where they should take the support, the
total support, of the Opposition and they
should dismiss the man who is ruling as the Lt.
Governor and the Council or the Members of
the Council who are looking after the civio
affairs in Delhi. Therefore, I call for the
strongest possible action against those
persons for their criminal negligence on
account of which this incident has taken
place. It speaks of human failure because
the Government has failed to arrange for
the supply of filtered water even for the
inhabitants of this Capital. If the people
living, in  the Capital do not get sufficient
supply of pure drinking water, then, Sir,
you can very well imagine what can be the
fate of those people who are living below the
poverty line in the far-flung areas of the
country.  This again sneaks of the
thorough failure on the part of the present
Government. It even fails to meet the basic
and elementary human needs. The point
now is that what is happening in Delhi is a
matter of national shame. The Government
did not move for three weeks. The
Government moved after Mr. Rajiv Gandhi
had landed in Delhi. Before
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The appearance of Mr. Rajiv Gandhi at the
scene the Government did not move and The
administration did not move. There was no
talk of any emergency plan on a war footing.
Everything started appearing in the
newspapers including the picture of Mr. Rajiv
Gandhi in the affected areas after he had
landed. Therefore, the Government without the
Prime Minister is ineffective and the
Government  without ihe Prime Minister is
thoroughly incompetent. It Only speaks of

the level of efficiency of the people
who are there in the Cabinet or
in the Council of  Ministers. It is a

pity that we have to deal with the statement
issued by the Heahh Minister because the
problem has nothing to do with this Ministry
and it has something to do with the Ministry
of Urban Development. The Minister of
Urban Development has been quietly  and
innocently shielded by the Minister of
Health. It is not the Minister of Health who
should answer our questions, but it is the
Minister of Urban Development only who
should stand in the'dock today, on the floor
of the House, to  answer the questions as to
why the garbage had piled up, why the water
pipes were leaking and why the supply of pure
drinking water was not arranged for the
affected people. Who were the people affected?
Let me tell you, these are  the people affected.
These are the people who haj been
affected from the days of emergency, from
Delhi, from the jhuggis. These are the
unfortunate people who have been thrown out.
This is the same set of people, living in the
eastern part of the capital.  Therefore. Sir, T
would like the Government to tell me: what is
the punishment for criminal negligence? What
is the punishment for the contractors who
are not linking tubewells to the depth they
were asked to do? ~ What is the punishment
for the inaction on the part of those who are
running the affairs of Delhi? (Time bell rings)
What is the punishment they can sive to the
people who are there in the  Metropolitan
Council?  Therefore. it  is not a question of
drugs being made available. It is not a
question only of removal of garbage. It is
not a question only of the supply of
tablets for purifying water. Itis the question
what the Government is going to dy with peo-
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ple who are responsible for epidemic in the
national capital of the country. What are you
going to do with the people who have been at
the helm of affairs, with the people who have
been thoroughly ineffective til! the Prime
Minister had landed in Delhi, till photographs
started appearing in the national Press. We
have here in this House a Minister who is
known for his efficient operations, who ha,
been efficiently operating somewhere in
Tripura. There is a Minister in this House who
has been efficiently operating in some parts of
Calcutta. I would like to know what they are
going to do about the inaction the Government
is confronted with in connection with the
epidemic that has broken out in the national
capital of the country.

SHRI. V. GOPALSAMY: Mr. Vice-
Chairman, Sir, in those years when I was a
school boy, officials from the Medical
Department used to inspect schools and the
students used to run away because they had to
take their inoculation injections, Those days
had gone. A stage came when the World
Health Organisation gave a certificate that
India is free from Cholera, that India is free
from smallpox. Befor that if anybody liked to
leave India and wanted to enter any other
country in the globe, he had to produce a
certificate that he had the inoculation. But, Sir,
I am afraid the stage has come back again
wher the World Health Organization has state
that India is not free from cholera and all
Indian has to have the inoculation and pro
duce a certificate when he visits foreign
countries. Sir, this Government, heade by Mr.
Rajiv Gandhi, assured that thi Government is
taking this country toward the 21st century, a
great leap forward. But alas! it is a great leap
baskwards the 19th or the 19th century...

AN HON. MEMBER: llth century!

SHRI V. GOPALSAMY: Sir, under the
very nose of the Central Governmen under
the very nose of the hon. Prin Minister, this

most epidemic disease, ch lera has
emanated from Delhi. Now is  spreading
towards Patna, Bihar...

SHRI ATAL BIHARI VAIPAYEI

Ghaziabad.
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SHRI V. GOPALSAMY: This party has
been ruling this country for many, many
years. This Government is boasting: we have
achieved many things, we have launched
INSAT and satellites, and so on. But you
could not provide pure drinking water to the
people of this country.

Sir, yesterday a friend of mine who is
working in the Central Government reported a
very shocking event: One of bis good friends
was affected by smallpox. 'Yes. He went to a
hospital. But no Government hospital was
ready to admit him because if he had been
admitted, it would go on record. Therefore,
they refused admission. He had to die. I am
prepared to give details. I would send a note to
the hon. Minister. I came to know about it
yesterday only. So, smallpox has also come
back. This cholera has emanated from Delhi.
Rs. 1400 crores were spent on New Delhi. How
many crores did we spend to celebrate
CHOGM and to celebrate the Conference of
NAM? When the foreign dignitaries and the
Heads of State visited this country, they stayed
at Ashoka Hotel. They were taken to Vigyan
Bhavan. The entire route was given a rosy
painting. At the same time, today in this city
itself the people are dying because of cholera.
Hereafter the foreign tourists will shudder to
enter this country. It is reported that when the
news came that people in some countries were
affected by AIDS, the number of tourists
visiting those countries dropped considerably.
Now the tourists are reluctant to enter those
countries. I am afraid that hereafter the foreign
tourists will not be ready to enter this country.

Sir, the population growth has become he
biggest problem in this country. Per-raps the
Government believes in the Mal-imsian
theory that if there is no effective :heck on
population, there will be natural emedies. Is
it because of this that the Government has
permitted such a situa-ion? This Government
has failed to pro-ide drinking water. This
Government has ailed to provide sanitary
facilities. This Government has failed on
every count. ome friends were criticising the
Lt. Gov-mor and the other officials. But in
no
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uncertain terms | raise my accusing finger
towards the Government headed by Mr. Rajiv
Gandhi. This Government should take the
responsibility  for  this  failure.  This
Government cannot shift the responsibility o,
others. Mr. Rajiv Gandhi visited those areas.
He and his Government should take the
responsibility for this failure, for the spreading
of this epidemic. Therefore, Sir, the history of
India will say that only during the regime of
Mr. Rajiv Gandhi cholera has come back and
smallpox has come back.

SHRI DIPEN GHOSH (West Bengal): Is
it symbolic?

SHRI V. GOPALSAMY: Yes, it is sym-
bolic. Therefore, the Government should take
the responsibility. Some hon. Members said
that this officer or that officer should resign. I
say that the Government headed by Mr. Rajiv
Gandhi should resign,

SHRI M. M. JACOB: What was the
number of people dying of cholera before
Independence?

SHRI V. GOPALSAMY: The World Health
Organisation gave the certificate after
independence. It has come back. It went away
and disappeared. Now it has come back under
the dynamic leadership of Mr. Rajiv Gandhi.
He should take the responsibility and resign.
Sir, this is not a small matter. The Government
thas allowed the situation to deteriorate so
much. The epidemic which has emanated from
Delhi should be checked immediately and
measures should be taken on war-footing. The
Rajiv Gandhi Government should take the
responsibility  honestly  respecting  the
democratic norms.

SHRI LAL K. ADVANI (Madhya Pradesh):
Mr. Vice-Chairman, Sir, in 1955 a jaundice
epidemic had broken out in Delhi. That
epidemic too was caused by contaminated
water. Sewage from the Najafgarh Nala had
contaminated water from the Wazirabad
Pumping 'Station. Contamination took place
for only six days but there was an epidemic on
that account. And the Government felt ex-
tremely bad about it, the whole country was
perturbed that right in the capital an epidemic
had broken out. I have before
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me a report of the Committee that had been set
up at that time headed by  a retired High Court
Judge—1Justice Das. lust for six days,
contamination took place and that epidemic
affected all sections of the population. The
difference between that epidemic and this
one is that this time the whole city was
not affected. That report does not give me
the number of deaths, but it was much smaller
than the number of deaths that have taken place
now. But this epidemic that has broken out in
Delhi this month is in one way far worse than
tha because it is only the poor people who have
been affected, not you and I. It is those people.:
who have been living in the slums, hving-in the
resettlement colonies who are affected.
And it seems that the authorities are more
callous about the. whole thing. We have
behaved as we have only be-caues we are not
affected. If this kind of gastro enteritis and
cholera had broken out in these areas in Feroz
Shah Road, in Pandara Road, in New Delhi, and
in these areas our response may have been
totally different. I do not know how many of us
have really gone to those areas and seen it.
The Minister has said that he has seen it. I do
not know if he had seen it before the 22nd or
after the 22nd. But-some of my colleagues...
Some of my colleagues went there along
with  us yesterday and, Sir', they would
confirm that the situation has to be seen to be
believed.  Here in Delhi there are two
At A1t Wl (IAT W) A
FATAT |
SHRILAL K. ADVANI: i F21
AT O & efemA wme §
Al A et ‘Delhi's—one is

the Delhi of five-star hotels and fly-overs,
and the other Delhi is the Delhi of slums and
squalor and sickness. It is this Delhi
which  is today affected by this
cholera and gastroenteritis. And these two
Delhis are absolutely poles apart. And
because it is the other Delhi that is affected our
response is so cold. Mr. Vice-Chairman, Sir.
the essence of democracy is accountability. Not
one word in this entire statement says who is
accountable for this, who is responsible for
this, and not one
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word to, indicate  that the Government
wishes to pin-point who is responsible. Sirthis
is not a discussion. 1 am expected only to
seek some clarifications. But the situation
really is so bad that there  is nothing really to
explain.  What can  he explain? My senior
colleague was  right when he asked that the
whole  Ministry to be here. I would have liked
the Prime Minister also to be here. The Prime
Minister had gone there an the 22nd. For
the first time, a senior official says that all is
not well. Before that, on the 18th of this
month, a press conference was addressed
by the Delhi Adminstration's Health
Secretary, by the  Corpoartion's . health
officials. And when the pressmen asked him.
An epidemic is raging the city, what are you
doing about it? They denied even the outbreak
of the epidemic. It was just before the Prime
Minister visited. They say, there is no
epidemic. Then this journalist has to tell him
what is  the meaning of epidemic, what
does 'epi' mean, what does 'demic' mean, and
what is the source and explain to him how is
this an epidemic because the persons affected
are many times more than the usual
number, the number of cases of gastroenteritis
last year, the number of cases the year before
and the number of cases this year and then see
the incidence of it and just judge whether it is
an epidemic or not.  They denied that there
is  cholera. They said that it is only gastro-
enterities and that it is the result of heavy rains
and monsoon. It is amazing really. My
friends here, most of them, said that this is a
case of criminal negligence. I am not willing ,to
agree to that. 1 regard it as a case of criminal
politicking, not merely an act of omission, but

it is a sin of commission. Sir, in  the
month »f February Metropolitan
Council  and Corporation elections were

due. And the conditions in these slums were
very bad. In fact, they had been very bad all
along all these years. So, suddenly in the
month of October and November Delhi
Administration decides that in order to impress
these slum dwellers, we are going to put
up thousands of handpumps in these
colonies.  So handpumps are installed in the
month of October and November

1987. AndI regard this as the single:
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biggest cause of this cholera and gastro
enteritis epidemic. It is a sin of commission,
not merely of omission.  Of course sins of
omission (here are plenty, galore. But had
these handpumps not been put up, these
handpumps only 15 and 20 feet deep, and that
too in most cases along side the drains, this
thing would, not have happened.  Yesterday
my colleagues visited along with me Raghubir
Nagar.  There was  a dirty stinking drain.
My colleagues could not even bear the stench.
Everybody had a handkerchief in his hand.
Just a few-feet away there was a
handpump and people were taking water from
there  to drink.  They have no option. A
doctor said on the television two days back that
we treat the patients, and they go back and
drink the same water again and then come
back to us within four-five days with the
same gastro-enteritis problem or with the
same cholera infection. ~What are we to do?
Now all of a sudden the Administration has
ordered that all  these handpumps must be

removed. Some of them have bean
removed, some of them have been painted
red that watershould no be taken
from  there. Jut  who is  responsible

for this decisioni to put up thousands of
handpumps only 15—20 feet deep alongside
these dirty drains. stinking drains?  who did
it? Only for the sake of votes, only because
elections are due. and therefore Isay that
the' main thing is that those responsible
must be hauled up. (Interruptions}. He
has referred to only one constituency. The
Prime Ministe,, has also visited only that
constituency, whereas West Delhi is affected,
South Delhi is also affected, and the malady
is spreading

Sir, my specific questions are: T would like
to know what has Sukhthankar reported .
What is his report? Let the report be placed on
the Table and let there be a full-fledged debate
on that, not merely this statement and
clarification business, but something more
than that. I feel that one of the main reasons
why this has happened is because there is total
lack of coordination among the authorities in
Delhi.  For all these three weeks or
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tour weeks that this matter has been discussed
and debated in the press, the Corporation has
been accusing the DDA the DDA has been
accusing the Corporation and both together
may have been privately accusing the Lt.
Governor, I do not know. But this incident
and episode has once again highlighted the
problems of multiplicity of autorities in Delhi.
Unless there is one single authority in Delhi,
a responsible authority, Delhi's affairs would
continue to be bungled. Also, someone has
to explain why these colonies, resettlement
colonies were transferred to the DDA. Till
1980 they were with the Corporation. The
Corporation is best equipped to look after their
civic needs. But in 1980 all of them
were transferred to the DDA and from
19S0 to March 1988 or April, till which
time they were with the DDA. It was then
decided that this is not a proper arrangement,
let us transfer them back to the Corporation.
So the decision was taken, a Resolution was
passed and all these colonies, jhugi
jhonpri settlements. there are about 600
jhugi-jhonpri  settlements in Delhi with a
population of over 15 lakhs, all these were
transferred to the Corpora ion but only on

paper.

The actual transfer does not take place and
the DDA, in the meanwhile, disap-pears. So,
for the last few months, there has been no
civic administration, no one to attend to the
civic needs of those areas. This has
complicated the matter. There is no mention in
this statement, of all asto what happened, who
did it, why was it done and who is responsible.
Therefore, I would plead with the Minister
that before he replies to other points, let him
tell us who is responsible, who is to be made
accountable. As far as I can see. of course,
there are so many authorities. But the principal
authority in the Union Territory of Delhi at the
present point of time is the Lt. Governor,
advised by his Executive Council of four.
There is no reason why they should bod
staying in their office even for a single day.
All of them should be sacked. Here is a
Government which dismissed a Commissioner
of Police because his car dashed against the
car of a Minister; here is a Government in
whose regime a Chief Minister was dismissed
because he organis-
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ed a lavish reception for the General Sc-retary
of the ruling party. And here now we have an
epidemic raging in the capi-lal for nearly one
month. The Minister says 155 persons have
died. This is according to the records of the
major government hospitals. If you were to go
into the records of the private hospitals OR
those who have had no opportunity of going to
any hospital, the figure would be much larger;
maybe 300 or maybe 400; I do not know. My
colleagues have given me a list of at least 60
more persons who are not in the official list,
from various colonies and I should think that
he Government should have been in a position
to come to Parliament fully equipped with all
the facts and the total number of people who
died because of Gastroenteritis and Cholera,
and not depend only on the government
hospitals figures.

A tregedy of enormous dimensions has
taken place. So I demand is that the Lt.
Governor along with his Chief Executive
Councillor and the Exeuctive Council which
was conspicuous by its absence throughout
one month, must be sacked immediately and
then a judicial enquiry appointed to go into the
entire episode, tkechain of events, so as to
ensure that this kind of tragedy does not take
place again. After all, if this can take place in
the capital, then no part of the country can feel
safe and secure. This is the minimum we
expect from the Government.

SHRI NAGEN SAIKIA (Assam): Mr. Vice-
Chairman, I have gone through the statement of
the hon. Minister. It is some sort of a
whitewash of the negligence, inactiveness,
ineffaincy and failure of the Government. Delhi
is the Union Territory and it is the national
capital and thousands and thousands of people
are living here in luxury. But I have seen a
different kind of Delhi. Yesterday, I had the
occasion to go to Raghubir Nagar where
thousands of people are living in an
unimaginable condition. It is a horrible scene to
see how people are living there. The hon.
Minister has stated that everything is being
monitored. I want to know whose places are
being monitored. has somebody gone
to

[27 JULY 1988]

by Ministers 394

Raghubir Nagar? The prime Minister declared
that before Monday all the garbage will be
removed. I want to know whether all the
garbage has been actually removed.
Yesterday, we witnessed with our own eyes
how heaps of garbage are lying till then.

Hon. Advaniji has already pointed out that
the number of deaths is more than what has
been given by the hon. Minister in his
statement. The Minister has not given the
actual number in his statement. It is a failure
on the part of the Government.

Sir, the people in the Raghubir Nagar and
other slum are as are living in sub human
conditions. I want that the Minister and his
officials should immediately go to these
places and see how these people are living.
The Minister has said that adeqaute potable
water is being supplied. But we have seen
hand-pumps which are giving contaminated
water. He has said that doctors are working
there, inoculations are being given and that
medicines are being supplied. But nothing at
all there. We have not seen any doctors there,
inoculations being given or medicines being
supplied. We have only seen some BIJP
woluteers working there. The Minister'has
also said that speedy implementation of
environmental improvement schemes like
construction of sanitary latrines etc. is taking
place. But I hvae seen with myown eyes open
places being used by the people as lavatories.

I urge upon the Minister to visit those
places where thousanls of people are living
without medicines, without water and a very
nastry and dirty drain undsr their very nose.
My colleague, Prof. Lakshmanna, has pointed
out that there is a drain which is full of dirty
things. But there is nobody to look after these
people; there is nobody to look after these
places. It is an utter failure on tha part of the
Government. I urge upon the Govermment to
provide immediate relief to people living in
these slum areas.

Sir, out national poet Rabindranath'
Tagore has  said. "those who insult
others will have to share the same insult
one day."
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PROF. SOURENDRA BHATTA-
CHARJEE (West Bengal): Mr. Vice-
Chairman, Sir, of late the Congress (I),
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I particularly the Government at the Centre,
has developed a culture—the culture  of J
repeating the name of the Prime Minister at
every step. The only exception -was the
Minister of State' for Railway who did not
name him in connection  with  tae train
disaster in Kerala. Everywhere and for
everything he is being mentioned, as it is there
inthis report also. Repeatedly speakers—
perhaps you are also included, Mr. Advani—
did say that and nothing more. The
youthful Prime Minister, during "his short stop
over in India did 'tread' these epedemic-
ridden areas. There is also a list of Ministers
and officers visiting the- areas affected.
Ail those areas have been mentioned. The
space used could have been taken to better
purpose for enunciating the responsibility in
the matter as to who are responsible. If what
Mr. Advani says  regarding the laying of
these pumps is correct, then can this
Government dare fix  this  responsibility
without bringing harm to itself? That point
remains. A mere statement that these are the
cause is not enough. If they were laid
only 15-20 feet deep, then who was
responsible for that is clearly to be found out
and those persons brought to book.

Regarding preventive steps, a very in-
nocuous statement has been inada about
"speedy implementation of environmental
improvement schemes like construction of
sanitary latrines etc." Now why should there
be insanitary latrines in the metropolis? Mr.
Advani mentioned about two parts of Delhi.
But even in that work, why were insanitary
latrines planned out earlier? Whose
responsibility was it phase these out? And
whether the e tence of insanitary latrines
over and above the shallow pumps led to the
outbreak of epidemic" has to be answered by
the Minister. An innocent statement will not
be enough.

Cholera inoculation, typhoid inoculation
and inoculation against hepatitis have been
mentioned. There is a controversy whether
cholera inoculation is at all effective once
the epidemic breaks out, or even before that.
But more than that, I know of cases where
those going in for inoculation in areas
outside the epidemic zowe
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were told that injections were not available.

What about this position? How Jo these
things happen?

Other points have already been referred to by
different speakers. I would request the Health
Minister not to issue smug statements but try
to present a correct picture of the situation, a
corect aalysis, which alone can enable the
adop-of effective measures. Thank you.

PROF. (MRS.) ASIMA CHATTERJEE
Nominated). Mr.  Vice-Chairman,  Sir,
almost all the points which [ wanted to also
have been covered by Prof. Lakshmana but
I have a few more words to say.

It is gratifying to note from the statement
circulated to us by the honourable Minister
for Health and Family Welfare, that
preventive public health measure have
already been taken to control the outbreak of
gastro-enteritis and cholera and also he has
taken steps so that it does not spread in other
parts of the capital. In page 2 he has
mentioned that 11 measures have been taken
under a time-bound programme for
prevention and control of this outbreak.
However, of these, the most important are the
removal of garbage from all the affected
areas, supply of Halogen tablets and supply
of oral dehydration salt packets. The last one
'which I would like to mention is inocula-on
against cholera and typhoid. Now I

would like to know whether the honoura-<ble
Minister has taken steps to remove the garbage
from other parts of the capital to further prevent
the outbreak of cholera and gastro-enteritis. I
would also like to know whether hygienic
conditions are being maintained in the affected
area and whether that area has been de- « clared
as a danger zone so that people may be
conscious about drinking water from the
sources in that area. With red lights this area
should be declared as a danger zone so that the
common man might understand thai there is
something serious about which they should be

very particular I would also like to know
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from the honourable Minister what steps are
being taken to supply potable water, free
from pathogens, to the people and whether
that water is being tested by any analytical
laboratory before supply.

Now there are a few other points. The
shallow tubewell water has been conta-
minated with sewage and faecal matter and
accumulaed garbage, 1 think those tubewells
should be closed altogether so that the
residents of those places may not use the
water in order to avoid the calamity. These
are the few points which I would like to
know from the honourable Minister.
Thank You Sir.

' DR. G. VIJAYA MOHAN REDDY
(Andhra Pradesh): Just a minute, Sir. There
are certain  points. For  example..
{Interruptions),. .
ot vy fame @ diaa, § oW
@ F24T AFd §. . . (wEa™) ),
q WO s e g g

THE VICE-CHAIRMAN (SHRI " H
HANUMANTHAPPA): Yes, Mr. Minister

DR. G. VIJAYA MOHAN REDDY:
Only one point.

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): 1 am sorry, Mr.
Reddy,

DR. G. VIJAYA MOHAN REDDY:
When there is  thing like cholera....

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): Please sit down. J
can't do it. I have to go by the rules.. Unless
the rules are amended, I cannot give. Please sit
down. You are not allow- ed to speak.

DR. G. VIJAYA MOHAN REDDY:
Because it is a very serious matter and it is
spreading, and if you are so careless. ..

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): You have got other
methods to raise it, but not under this. Please
sit down.

DR. G. VJAYA MOHAN REDDY:
I have to tell the Minister two or three points.
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THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): Sorry, I cannot allow

you. Yes, Mr. Minister.

DR. G. VIJAYA MOHAN REDDY: There
are two or three points, scientific points,
technical points.

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA); Please sit down, Dr.
Reddy.

DR. G. VIJAYA MOHAN,REDDY:
These points will have to be discussed. 1
protest, Sir. I walk out. You do not want to
discuss and note the points which we are
trying to make.

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): Dr. Reddy, will you
please listen to me? You have been circulated
the procedure for the Minister's statement.
After all, Chair has to go by the practice and
the rules. 1 cannot violate the rules.  Please
sit down.

DR. G. VIJAYA MOHAN REDDY: It is
an exceptional matter.

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): There is a method of
discussion also. You have got ample
opportunity if you want to raise it.

DR. G. VIJAYA MOHAN REDDY:
"Please yield because certain.. ..
. THE VICE-CHAIRMAN (SHRI H.

HANUMANTHAPPA): You cannot go on
speaking like this. Please sit down.

s T W faew : o, 1T
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THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): Please allow me to
draw the attention of the hon. Members.
(Interruptions) Mr. Ahluwalia, please sit
down. I will just draw the attention of the hon.

Members.

st UF w7 fawe - gW aA A
& [

a

ot wew faard arsem o gl
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Hon. Members are informed that the
following procedure laid down by the
Chairman, Rajya Sabha, will be followed
regarding the clanfications to be sought by
Members on statements by Ministers in the

House:

Only one Member from a party or group
may be called to seek clarifica-tion on a
statement. If there are more than one
Member to seek clarifcation, the request

received first in point of time may only

be

accepted ignoring the request from other
Members  belonging to the same
party/group received later in point of time."

I have gone strictly by this rule If the
Members still want a discussion, they on
approach Chairman, they can approach the
Business Advisory Committee. I have no

objection.

SHRI DIPEN GHOSH; You have the right

to draw the attention of the hon. Members

to

this particular procedure. But today, Mr.

Vice-Chairman,...

o R @y fama : @y A
o qeR & e Sy wey uv A
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THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): Mr. Dipen Ghosh,
looking at the mood of the House, I will put it
to the House, and if the House agrees, two or
three members who want to speak, will be
permitted to 6peak for two minutes each.

SHRI DIPEN GHOSH: Before that I would
like to draw your kind attention to a fact. Mr.
Jacob, Minister of State for Parliamentary
Affairs was also present. We submitted certain
special mentions on this issue. It was decided
in the presence of the Leader of the House that
tomorrow there will be a Call Attention
motion on that issue so that we can take part
and we can have a wider discussion. I want to
know whether on this, a Call Attention
Motion is going to be admitted or not as
decided ear-lier.

SHRI Ms M. JACOB" 1 am not
aware of what you are saying.

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA):  Already eleven
members have spoken.

SHRI DIPEN GHOSH. It could not be a
substitute.

SHRI GURUDAS DAS  GUPTA: This
morning many of us from  the Opposition
met the Chairman. The Deputy Chairman was
also present. We told him very frankly that
the question of epidemic is a matter of national
concern, particularly when it is in Delhi
At that point of time the Chairman had agreed,
not only agreed, but also said tomorrow he
will fixusa Calling Attention on this subject.
That was a clear indication of his approval. May
be Secre-ary-Generay was also present. So,
I would like to know whether the Chairman's
decision is going to be carried out or there
is going to be a departure ! from the.
agreement that we had in his Chamber today in
the morning.

SHRI M. M. JACOB: Mr. Dipen Ghosh
mentioned about my presence while taking
such a decision that there will be a Calling
Attontion on this sub-
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ject I am not aware of these things. I do not
remember anything was stated like that.
But, tomorrow the Business Advisory
Committee is meeting and it is up to us.

SHRI DIPEN GHOSH: Business Advisory
Committee will meet in the afternoon.

SHRI M. M. JACOB: It is up to it to
decide.

SHRI GURUDAS DAS GUPTA: Sir, you
consult the Secretary-General. In his presence
it was decided. How can there be a departure?

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): Mr. Das
Gupta, please don't convert it into an argu-
ment. When the hon. Members met the
Chairman, this statement was not in the
Agenda. Subsequently the statement has come
and sufficient discussioni has taken place. If
you still are not satisfied, there are avenues.
You can meet the Chairman and surely ask
for it. We will continue the discussion. Shri
Vijay Mohan Reddy.

DR. G. VIJAYA MOHAN REDDY: The
first and foremost thing I would like to state is
that there had been a delay in declaring the
outbreak of the epidemic.. It isa failure on the
part of some people and if is punishable by
law. Therefore, those people who were not
prepared to declare it as an epidemic should
be punished according to law.

Secondly, hospitals are not the places to
treat the cholera cases. There must be certain
places where the cholera cases are isolated
and treatment is given. Such cases are to be
watched. Even' the people who are round-
about should be watched. Contact of the
cholera cases should be watched and treated
properly. That alone will solve the problem.
That is why I say the method in which the
epidemic has been tackled has not been
helpful to stop the spread of the disease. It is
spreading in the four corners.

Thirdly, cholera is an infectious epidemic.
A cholera case also infects water end that
infected water is taken. That means
contaminated water is taken by the persons.
In other words sanitation
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of the area is very bad. Sanitary conditions of
the entire area will have fo be-reviewed and
very strict measures will have to be taken. So,
my point is that the hospitalisation of the cases
itself is wrong. Private hospitals are not
entitled to treat infections diseases in the
absence of any notification. That means the
doctors who are treating those cases must be
asked why they are treating such cases. If they
are treating" those cases, what action is the
Government taking about saniation, about the
care of the contacts and about the care of the
carriers of such' disease coming into contact
with others? Like that there-are several areas in
which there is a total failure in'combating the
epidemic. I would requ est the hon. Minister to
clarify on all these points.

If you do not take this epidemic as very
serious and if you are not going to proceed on
scientific lines,' there will be a big calamity
not only in this city but in the surrounding
areas of the city also. That is why it is a very
grave incidence. For every one of the cases
reported, there will be hundred  cases
Which are healthy carriers. That means the
entire area is now full of cholera vibrio. One-
third of the cases are positive cholera. That
means ft is a very serious epidemic. It is one
of the biggest epidemics that has broken out
in recent
times and it as taken place in the slum areas.
It is one of the biggest epidemics in Asia
also. That is why I request the
hon. Minister to give all possible atren-ention
because this is the single biggest epidemic.
The administration has also' failed to declare
it as an epidemic. This
is shameful. Thank you. Sir.
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SHRI MOTI LAL VORA: Hon. Vice-
Chairman many valuable suggestions have
been given by hon'ble' Members...

SHRI DIPEN GHOSH: One of them was
to make the  concerned accountable and
another was to dismiss the Executive
Council.

SHRI MOTI LAL VORA: 1 willreply
point by point. Prof. Lakshmanna asked what
we had done in the month of July and when we
started the inoculation. I may inform him that the
inoculation was started in the beginning of July
and 1,50,000 people were inoculated in the
areas. We have inoculated after the visit of the
hon'ble Prime Minister also. Prof. Lakshmanna
said that we had no vaccine.  As a matter of
fact, as far as vaccine is concerned, Delhi
Administration and MCD have been supplied
8.91 lakh doses of vaccine. Even today we
are supplying 4 lakh doses.  Even earlier there
was no shortage of vaccine. I have already
said that it is a matter of great concern and
anguish to us and we are deeply moved by this
incidence and by those who have been affected.
It isnot that we are not careful. We have
been taking all possible measures. Adequate
measures have been taken. Against the target of
9 lakhs inoculation has been done for...
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"The, calamity is very big and the
Minister has failed."

I think we have tried to do our best and
immediately after the outbreak of cholera and
gastro-enteritis, myself and other Ministers,
Mr. Bhagat and others, visited the area and we
also saw those places where the outbreak of
cholera and gastro-enteritis took place. We
are. not unaware of these things. It has been
said that nobody has gone to Raghubir Nagar.
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SHRI DIPEN GHOSH: You have
dismissed the Police Commissioner, because
the Police Commissioner's car
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dashed against a ~ Minister's car.. .
ruptions). ..

SHRI MOTI LAL VORA; I am now
referring to the Police Commissioner's case or
some other case. | am only saying that at, the
moment we have to take care and...

SHRI DIPEN GHOSH: Somebody must be
made accountable.. . (Interruptions’).. .

SHRI MOTI LAL VORA:...We have to be
very very vigilant in tackling the whole issue.
I am not saying who is to be suspended or
whose services should be terminated or who
should be removed. (Interruptions).. .

SHRI DIPEN GHOSH: But what action are
you taking?.. .(Interruptions)...

SHRI MOTI LAL VORA: Adequate action
will be taken against those persons who
would be found responsible for all these
things. (Interruptions)...

SHRI LAL K. ADVANI: How do you find
that out?

SHRI DIPEN GHOSH: Mr. Vice-Chairman,
Sir, I have heard the TV reporting that' when

st Jret & &1t wvr fAEE g
foF zw Wroa HT ARITAT T OKWH | 4V
ferifafafadt e & & a2 81O

At least the peopie will know that you have

made some people accountable for the death
of these people.

g Ty et -
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{(=zza)
the Prime Minister was visiting and he gave
orders to remove the gar-bage in one day,
certain officials were heard saying that 2000
trips would be necessary to remove it. What
does it mean? How much garbage was
allowed to be accumulated? Who is
responsible?

(Inter-

ot AT Fow wreAwit ;- & Al
¥ v & g Wt § o gxwaffgur,
gt 9T\ -
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SHRIM. S. GURUPADASWAMY:
The Prime Minister has said, if I remember
aright, that something is wrong somewhere.

We want fo know-where something is wrong.

It is a shame that when the Prime Minister
visited the area nobody was there.

THE VICE-CHAIRMAN (SHRI H.

SHRI DIPEN GHOSH: The Committee's | ANUMANTHAPPA) You cannot go on

report should be given. (.Interruptions)

SHRI S. S. AHLUWALIA: The Prime

Minister said that everything is not well.

SHRI DIPEN GHOSH: They
be jailed sent to prison. Who

should
installed
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T 397% fa=e

these pumps with only 10 feet deep...
(Interruptions)
THE VICE-CHAIRMAN (SHRI

H.

HANUMANTHAPPA): All these points have

been made.
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interrupting like this.
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SHRI DIPEN GHOSH: Are you prepared
to constitute an inquiry committee?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
SANTOSH MOHAN DEV): Your shouting
will not solve the problem. Your demand is
that the guilty should be punished. It is not
for the Health Ministry. It is the Home
Ministry which has to look after this.
(Interruptions)

SHRI DIPEN GHOSH; The Home
Minister should be held responsible.
terruptions)

(In-

THE VICE-CHAIRMAN (SHRI M.
HANUMANTHAPPA): Why don't you
allow the Minister to complete the reply?
Prof. Lakshmanna, you cannot interrupt
every sentence. Let him complete.

SHRI LAL K. ADVANI;, He is only
elaborating what he has already said in the
statement. But the discussion entirely from
this side was trying to pinpoint the guilty, to
establish accountability and, therefore, we
are pressing that point. Elaborating how
many vaccines have been distributed is not
going to satisfy us. We are trying to pinpoint
that.

SHRI M. S. GURUPADASWAMY: I am
unable to understand. Just now he said, that
the Home Ministry is also looking into the
whole thing. This is vary serious. This matter
concerns various Ministries. We are aware of
that. That Home Minister ought to be
present.
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PROF. C. LAKSHMANNA: Nothing
prevents the Home Minister to give a cate-
gorical statement.

SHRI SANTOSH MOHAN DEV: As I have
said, he is answering about the epidemic and the
action taken. Mr. Advani and others have asked
whether we are going to identify the. persons
responsible and whether action is going to be
taken against them. This morning, in the party
meeting, the Prime Minister has said that it is a
criminal offence and guilty must be punished.
Some views have been expressed by certain hon.
Members here. (Interruptions) Mr. Ghosh, your
shouting will not make me say something.
(Interruptions) He is replying and you are not
allowing him to finish. I am also present here.
Somebody says that the Home Minister has not
come. I am also the Home Minister. He himself
asked me whether I would like to speak. I told
him that he may finish first. I have heard your
speeches. Mr. Advani has stated certain facts
about how the pumps were dug till a particular
depth. We have taken note of it. The process of
inquiry has already started. We are also
concerned; I am looking after the Union
Territories. We are looking into it. I have heard
your views and the assessment that has been
given. Mr. Advani has said that there was some
time gap. It was transferred from the D.D.A, to
the Municipal Corporation and for a certain
period nobody was looking after it. We are
looking into all these things. We assure you that
action will be taken and you will be informed
about it in due course. Let . him answer about
other things. Some suggestions have come about
taking precaution. Some Members have ex-
pressed fear that this may spread to other parts of
Delhi. «

SHRI LAL K. ADVANI; This reply also
confirms my suspicion that a few officials may
be made a scapegoat for this big tragedy. I
wanted to establish political accountability
because this is a democracy and we are
discussing in a polical forum. I am not
concerned with some
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small officials being made a scapegoat and
dismissed. The Minister has just now
admitted that a criminal offence has been
committed according to the Prime Minister.
Something criminal has happened. Who is
politically responsible for this thing?

SHRI SANTOSH MOHAN DEV:. The
political thing will be settled in the political
arena. You must not bring politics into it.,

(Interruptions)

THE  VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): The Minister has said
that the process is on. You wait for the
process to be completed.

st S P owEEToR . ¥ 47
g... (=@aw) =@ Wt W@
o wX @ &, .. (soEum)

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): Why don't you wait
till the entire process is over?

SHRI M. S. GURUPADASWAMY: My
difficulty is that there have been cholera and
gastro-enteritis for the last 30 days or more.
There have been cholera and gas tro-enteritis
for the last four weeks and so many people
have died. So many people have been
suffering even today. Nobody has been
identified. Nobody has been made accountable
for thils tragedy. My friend says that they will
look into it, they will make inquiries and they
will punish the people responsible for it. Noth-
ing has been done for four weeks. It does not
require so much time at all. I think. there is
something wrong somewhere as the Prime
Minister said. Has any effort been made by the
Government, by the Centre or by the Local
authorities to pinpoint responsibility on those
people who are responsible for this tragedy?

= wrer wew areEel - e
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There is a method of debate.

with anguish . ..

Statements

SHRI MOTI LAL VORA: eLet me
complete the reply to the queries raised
by the hou. Members. (Interruptions) There
is something wrong as the Prime Minister
has said. That something has to
be set right...

SHRI DIPEN GHOSH: The Prime
Minister said that the garbage should be
removed. Could you remove the garbage?

SHRI SANTOSH MOHAN DEV: Yes,
we have started.  (Interruptions)

SHRI DIPEN GHOSH: Until the Prime
Minister had come back from abroad, even
your official media did not let the. people
know what is happening in Delhi.

SHRI MOTI LAL VORA: Mr. Dipen
Ghosh, by becoming so angry, the problem
will not be solved. We wanted to know how
this has happened, why no action has been
taken. The Home Minister has just now said
that the guilty people will not be let off.
{Interruptions)

SHRI SANTOSH MOHAN DEV: Has
your Chief Minister visited that area in
Calcutta? You are shouting at the top of
your voice.

SHRI DIPEN GHOSH: It is not a question
of shouting.
SHRI SANTOSH MOHAN DEV:

(Interruptions)

SHRI DIPEN GHOSH: Every TV viewer
had seen it- Until the Prime Minister had
come back from abroad and visited the place,
even your official media, your TV did not
show a single picture of the situation in

Delhi. (Interruptions)
THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): Mr.  Dipen

Ghosh, you are repeating the same thing
several times. Why don't you keep quiet till
he completes his reply?

SHRI SANTOSH MOHAN DEV: Let
him complete the reply.

SHRI M. S. GURUPADASWAMY: Sir,
(Interruptions) Sir, the reply

by the Minister is very unsatis-
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factory. Our demands have been vary
specific I am sorry, Sir. In protest against the
attitude of the Government, we walkout.
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(All this stage, some hon. Members left the
Chamber.)
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ara 7 fadr ffea sovfame & afas
A A TS A fam wEAT 3 0@
aral & FoANs & Aw @ g
foe v amR oF wfea wradrg
#2E4 A 1wt A€, A oom, me,
F AT T ATT F wEgr AL ATHA
48 99 AT ART A T §F AT H
& fr an waat wafaq sqaear 7% s
Tg HTEATFA BN qFAT §T woar€
T A@ AT @ wW g Y ﬂ':mgr
fe Fwfta r odf qz ot a3

st | gAIT qi qafer wrar azmﬁq
IUABT § ) WA F I¥HA 12 MW
Tt HaTl ®ogis AT guIT wgt awsry
97 ;AT § qure # | ziTHew
F 10w G017 § | ot 4% A #
TEHET F fuwE Ty 9 § 93
| F1 o qrary gare Jare 2 sfea
AW AT wA W FE FEET W
STETer & & 7z wiwz 57 ;I aa
1 YAT F qer H AF 4 F TR T-
qifs wasi g7 wgy g F aww
g audfa % ul g ¥y w@ifs 33
TN FT gt 77§ ag TIF0T 0
qEAT AT Ay 3w T o7 B v @
g0 YTT wnt § | ZW Waw wddAr 6
vl wigy @ fo 9 FOgM E dwl
9% qg ofr 77 7 egdedr qf TIaw
& vat gz A e wafatar
ATy faadt & g7 9v ST o
CIRREEY & 9% g7 A AT ST VR §
GA & 91g WA F1 swwEsr #7 SR
2 e € T g F oarEw oW
QIFAAT Fe AT A A AROT EWO L

st drew T wEen (ore wIY
FIvire) o wZdq fawr ot ¥ sdr
geaT {3 wg off FwfT T 7% & 240
o F1E HAR A &) wF TR A
far stid § sg«d sgaEw Ay
¥ ag wEv f& = &1 osav |
FFATTAA adm-?:a-ﬁam g e
AT AFACF9 FAT AT AT AT AEN & )
0¥ 99 A8 F AR A4 7 I
g\ wAwa dEaT & @ FEE
fer w1d &  ag swa & faa &



425 Statements

FIEIHE EId 21 § (A7 9T 54T Frees T
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A8l & Headr foA41 T T4 §
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gafas =g wgar f& @ o @ig &
TE1 3 Ug TN Tqd € |
SHRI VISHWA BANDHU GUPTA: Sir,
the hon Minister has not answered one point.
There is a danger of the epidemic spreading
to other colonies also. Is the water in those
colonies being checked regularly and is a
report coming to him daily that the water in
those colonies is not contaminated? It should
not happen that we take care of some areas
and the epidemic spreads to other areas
without his knowledge.

SHRI MOTI LAL VORA: Hon. Member
asked about the potable water, fa order to
provide potable, water, Delhi administration
has undertaken several measures, as I said.
Cleanliness drive has been launched to
remove garbage; then desilting septic tanks
and drains so that water does not stagnate in
areas surrounding the hand-pumps; secondly,
water supply in the resettlement colonies is
being improved by extending piped filter
water supply; in some colonies, installation of
deep hand-pumps and supply of water through
tankers has been started. Then, as as a
preventive measure, a massive campaign has
been undertaken for inoculation of population.
So, all these measures are being undertaken
after the outbreak of Gastro-enteritis and
Cholera.
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THE VICE-CHAIRMAN (SHRI H.

HANUMANTHAPPA): Do you want to add
something?

SHRI SANTOSH MOHAN DEV: No.

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): The House stands
adjourned to meet tomorrow at 11.00 A.M.

The House then adjourned atseventeen
minutes past sevenof the clock till eleven
of theclock on Thursday, the  28th

luly 1988.



